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RAJYA SABHA

Tuesday, the sth April, 1977 [the
15th Chaitra, 1899 (Saka)

The House mat at eleven of the
Clock, Mr. D:puty Chiirman in the Chair
ORAL ANSWERS TO QUESTIONS
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Regional Rural Banks

*1, SHRI IBRAHIM KALANIYA:}
SHRI KHURSHED ALAM KHAN.:
SHRI JAGAN NATH BHARDWA]J.
SHRI PIARE LALL KUREEL

URF PIARE LALL TALIB:

Will the Minister of FINANCE AND
REVENUE AND BANKING be pleased
to state:

- PR

(a) whether it is a fact that Government
propose to open a few more regional rural
banks in the conutry shortly;

(b) whether their location and areas
of operation have bzen finalised; and

(¢) if so, by when these banks are
likely to start functioning and what is the
estimated additional capital likely to be
made available to these banks?

THE MINISTER OF FINANCE
AND REVENUE AND BANKING (SHRI
H. M. PATEL) : (a) Yes, Sir.

(b) Out of the proposed 60 Regional
Rural Banks, 47 banks have already been
established and location and areas of oper-
ation of another 4 banks have been fina-
lised.

(¢) The 4 Regional Rural Banks whose
location and areas of operation have been
finalised are likely to be established by the
end of April, 1977. The remaining 9
banks for which locations are yet to be
finalised are proposed to be established in
the course of the next few months. o

In accordance with the provisions of*
the Regional Rural Banks Act, 1976, the
Central Government will contribute @ Rs.
12-50 lakhs towards issued share capital
of each Regional Rural Bank.
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T [ Devanagari transliteraticn.
1 The question was actullay asked on the

floor of the House by Shri Ibrahim Kalaniya.
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SHRI H. M. PATEL : Well, there is
no proposal, as far as I know, at present
to open a rural bank in Gujarat. The
reason ig that the co-operative movement
there has been found to be working satis-
factorily, and the Gujarat State Govern-
ment also expressed the view that rural
banks are not immediately necessary in
that State,
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% SHRI H. M. PATEL : I would require
notice for this question because it does
not arise out of the question. that is put
here,

SHRI JAGAN NATH BHARDWAJ :
Will the Minister be pleased to <tate whe-
ther there is any proposal to open a rural
bank in Himachal Pradesh and if so, at
what place ?

SHRI H. M. PATEL : I will have to
have notice for this question.
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SHRI H. M. PATEL : The weaker
gections would be assisted by the rural
banks in the same way as any other person.
In fact, the rural banks are intended to
assist those sections of the people® who are
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not able to receive bank credit facilities
from other ordinary commercial banks or
co-operative societies. There is no reason
why any particular section of the popula-

tion would be left out of assistance by the
rural banks.

SHRI SANAT KUMAR RAHA : Sir,
there are three types of banking agencies
in the country—the one is co-operative
banks, the other nationalised banks and the
third rural banks. I would like to know
from the hon. Minister whether there is
any machinery to prepare bankable schemes
and also any machinery to co-ordinate the
functions of these banks. Just as there is
the Banking and Revenue Department, is
there any machinery to prepare bankable
schemes ?

SHRI H. M. PATEL : Well, Sir,
there is a banking department at present
but it is not the banking department which
can do the co-ordination of the activities
of banks in any particular area. However,
there are periodic reviews in order to see
whether the functions that each type of
bank is expected to discharge, are being
discharged satisfactorily and the purposes
for which each type of bank is there, are
being served in a proper manner.

SHRI SANAT KUMAR RAHA : My
question is not answered. Is there any
machinery to prepare bankable schemes
and also to co-ordinate their functions ?

SHRI H. M. PATEL : I have given the
answer. It seems to me that there is no
question of special plans to be prepared.
Each type of bank is expected to meet the
credit requirements of the people in the
area. The rural banks came into existence
because it was felt that certain sections of
the people were not receiving the required
credit facilities from other sources.
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SHRI H. M. PATEL : The Govern-
ment has no scheme to entrust the task of
meeting these requirements through any
private organisations. The Government
has already opened 47 regional rural banks
in 16 States covering 85 districts and, as
I have already said, it is our intention to
go on establis"ing further banks in rural
areas. This thing must take some time.

SHRI BRAHMANANDA PANDA:
Sir, in reply to the question of Mr. Ibrahim
Kalaniya, the hon. Minister said that
there was no immediate necessity of open-
ing a rural bank in Gujarat. May I
know from the hon. Minister how he
came to this conclusion and also will te
disclose the source of information for the
benefit of the House ?

. R

SHRI H. M. PATEL : As I have
stated, State Governments were consul-
ted before in the matter of rural banks
and the State Government of Gujarat had,
at that time, expressed the view that in
their State the co-operative organisation
was functioning so efficiently that they did
not consider it necessary to open rural
banks. But the questlon can always be
looked into.

Jorhat Airport - 7

»2, SHRI NABIN CHANDRA BURA-
GOHAIN : Will the Minister of TOURISM
AND CIVIL AVIATION be pleased to
state :

(2) whether it is a fact that the amount
sanctioned for the construction of the
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building for the jorhat airport during the
financial year 1976-77 has lapsed ; and

(b) if so, what steps Government pro-
pose to take for early construction of the
building at the said airport?

[ R

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI PURU-
SHOTTAM KAUSHIK) : (a) and (b)
An amount of Rs 6.2 lakhs was provided
ir the Budget grant for 1976-77 for acqui-
sition of land, cobstruction of apron and
taxi track and terminal building. The
physical possession of the land could only
be taken on 11-3-77 after removal of the
encroachments. The funds provided for
1976-77 could not, therefore, be utilised.
However, a sum of Rs. 10 lakhs has been
provided for this work in the Budget for
1977-78 and the work is .lxkely to be
awarded shortly. o

SHRI NABIN CHANDRA BURAGO-
HAIN : May I know frcm the hcnble
Minister whet! er his Ministry has identified
the causes for the inordinate delay in the
implementation cf the constructicn cof
Jorbat airport building ?
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SHRI NABIN CHANDRA BURA-
GOHAIN : May I know from the hon‘ble
Minister whether thisincrdinate delay in
the implementaticn of the constructicn hag
been caused by the apathy of some irres-
ponsible cfficial cf the Ministry?
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